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(c) The question of rccogmition would
decided on i lete in-

formation from the association.
Facllities for Renewal of T.V. Licence

8338. SHRI NATVERLAL B. PAR-
MAR : Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether the facilitics have been
created in some post offices in Delhi
where T. V. owners can get their licenses
renewed by paying requisite fee; and

(b) if 30, the number of such post offices
‘the ber of li T

a8 -J
1978 through these t offices with the
names of the post offices and the number
of such licenses issued by each ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKHDEO
SAI) : (a) Facilitics for issue of T.V.
liocnculh arc available at all post offices in
Delhi.

(b) Number of such post offices is 3g1.
A list showing the names of such post offices
and the nu;gber of F.V. licences issued by
these post offices is laid on the Table of the
House. [Plated in Library Ses No. LT-
nogc{ ; ] 1,55:341 TV licences have been
jssued from 18t January to 31st March,

1978.

Coloured Diskets by Homoeopathic
Manaufactures

8339. DR. BHAGWANDAS RATHOR:
Wil? the Minister of HEALTH AND
FAMILY WELFARE be pleascd to state :

(a) whether coloured diskets prepared
by the H pathi facturers am-
ount to medicines and their use may retard
the Homocopathic actions expected by
the Scientific treatment;

(b) what action Government propose
to take to ban the doubtful drugging
through these col d diskets, permitti
the pure sugar canc White diskets instead
to ensure proper action of the Homoco-
pathic treatment; a

(c) measures to bc taken to penalise
Homoeopathic s ers who u
facture .acaimtd the ‘Organon of Medicin

ies an g into
health hazard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMI.
LY WELFARE (SHRT JAGDAMBI PRA-
SAD YADAV) : (a) The Hom c
systers does pot permit the addi of
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such the use of coloured d'nh}::‘hcmn. ennnot e:
called Homoeopathic medicines.

(b) and (c). The matter is being ex-
amined by the Drus)’l‘echnical Mgiiuy
Board, under the Drugs & Cosmetics
Rules, 1945 .
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News Item “Carcll’s statement mot
true  says CBP?

8341. SHRI C. K. CHANDRAPPAN :

CHOWDHRY BALBIR SINGH :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether Government’s  attention
have been drawn to the news item app-
earing in the Indian Express dated the 14th





